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(¢) if so, the nature of the support
and the steps taken by Government
to meet the situation?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Mizo Hills
District has remained under civil
control throughout. Peace has been
restored in most of the areas. The
MNF have, however, stepped up
their activities recently and some
clashes with the Police and the
Army have taken place.

(b) While Mizo rebels have receiv-
ed assistance from Pakistan, Govern-
ment are not aware of any support
from China.

(c) The MNF volunteers swent to
Pakistan in March, 1966, to seek both
refuge and aid. They have been go-
ing to Pakistan for undergoing train-
ing and for bringing arms. Protests
have been lodged with the Pakistan
High Commission against the supply
to the MNF of arms and equipment
and other facilities,

v/
‘Government Officials captured by
Mizo Rebels °
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Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that re-
cently Mizo rebels freed the Govern-
ment Officials captured by them dur-
ing the rebellion from ‘“somewhere
in Pakistan”;

(b) if so, the number of Officers

released and whether anybody is left .

behind or “missing”; and

(c) whether Government have
been able to get any informatiom
about the future strategy of the Mize
rebels from the released Officers and
if so, the nature thereof?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Yes, Sir.

(b) Fifty-six officials have so far
been released by the Mizo rebels and
twenty two officials are still missing.

(c) It will not be in public interest
to disclose the information.

of Half-burnt
notes by Mizos
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Exchange curreney

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that on
the 12th May, 1966 some Mizos came
to the Reserve Bank of - India at
Gauhati with bundles of half-burnt
currency notes for exchange;

(b) if so, the amount involved; and

(c) the reasons why the Police at
Gauhati was not informed by the
Bank authorities and thus the Mizos
were allowed to escape?

The Minister of State in the Minis-
try of Home Affairs and Minister of

Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Yes, Sir.

(b) Notes of the value of rupees

‘seven hundred and fifty were ex-
changed. *
(c) These half-burnt Government

Currency Notes belonged to M/s.
Pachhunga and Sons of Aija] Bazar
and were reportedly burnt in March,
1966 due to MNF action. As the
notes were genuine, the Agent
Reserve Bank of India, Gauhati, did
not think it necessary to inform the
police. The police, however, inter-
rogated the persons involved. The





